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(iv) Development of Sanchi in
Madhyva Pradesh as 3 place of
tourist attraction.

SHRI PRATAP BHANU SHARMA
(Vidisha): Sir, in my Parliamentary
constituency Vidisha, ‘Sachi’ is a tour-
rists spot of International importance
- where every year hundreds of foreign
tourists come to see the famous Sanchi
stupa, ‘Jatka’ storieg of Budha’s era
and historical arts of Ashoka’s time,
There ig 5 configuration of Indian
history culture, religion and art gt
Sanchi and pecause of it Pandit Jawa-
har Lal Nehru, the first Prime Minister
of India, had great love for this place
and he has done 5 lot for the develop-
ment of Sanchi and Vidisha but Aeve-~
lopment of this place has almos{ stop-
ped, In spite of it§ being in the Natio-
nal Tourism Map, there gre no hotels
for the tourists, no . restaurant for
meals, lack of gdequate arrangements

CHATTRA 29, 1904 (SAKA)

Rule 377 350

for drinking water at Stupa Hill, no
means of motor transport to the Studa
on the hill. No special schemesg are
being started for the development of
Sanchi by Central Tourism Depart-
ment, State Tourism Department and.
Central Department of Archaeology.
The State 'Government has promised
to constitute 5 special area develop-
men¢ authority for the development
of Sanchi and prepared a master plan
of approximately 1 crore of rupees,
but there i no progress in this Plan
till now. a

It is my request to the Union Tou-
rism Minister that the plans for the-
development of Sanchi may be imple-
mented expeditiously. There should
be a tourism centre at Vidishy where
the tourists should get zll the infor-
mation and transport facililies. In
view of the increasing number of tou-
rists arrangement of Mini-busesy and
tourist taxis is necessary,

It is requested that Government wilj
take action in this regard.

(v) Need to protect fishermen on
the Ramanathapuram and
Rameshwaram Coastline of
Tamil Nadu.

SHRI M. S. K., SATHIYENDRAN
(Ramanathapuram): It is common
knowledge that our fishermen are
harassed on the Ramanathapuram ana
Rameshwaram  coastile of Tamil
Nadu. With the Kaccha-Thiyy having
been panded over to Sri Lanka, the
patrolling of Sri Lanka Navy on Rama-
nathapuram coast hag increased in
intensity. If is necessary to give pro-
tection to these helpless fishermen by
our Indian Coast Guard Organisation.
This Organisation hgas got some
worn-out vessels for patrolling. 'They
are not able to extend protection to the
fishermen. The Indian Coast Guard
Organisation has proposals to acquire
helicopters to patrol serially the ex-
clusive economic zone of 320 KMs.

There is no emergency airstrip in
Uchipuli, 25 Km, from Ramanathapu-
ram. This ghould be developed for
the purpose of assisting the Indian



